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Sh. Rahul Chaudhary, Advocate for the petitioner. Sh. Abhishek Anand,

Advocate for the Resolution Professional (RP).

During this period the RP to file a reply and to serve an advance copy to the

petitioner. He is also at liberty to file rejoinder affidavit.

The matter to be listed on 15" February, 2018.
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Dated:19.01.2018 __ H.P. Chaturvedi,
Member (Judicial)

Twipaed by:
Kevpa Prokash Ervastan ¥
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